
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

 
Original Application No. 1152 of 2024 

 
IN THE MATTER OF: 
 
Sudhir Kumar Jha               ….Applicant 

Versus 

Central Pollution Control Board & Ors.    ….Respondent(s) 

INDEX 

S. 

NO. 

PARTICULARS PAGE NO. 

1.  Affidavit on behalf of U.P. Pollution Control 

Board 

1-4 

2.  ANNEXURE R4/1: 

The inspection report dated 29.02.2024 

5 

3.  ANNEXURE R4/2: 

The letter dated 05.03.2024 

6-7 

4.  ANNEXURE R4/3: 

The copy of the reply dated 27.03.2024 

8-21 

5.  ANNEXURE R4/4: 

A copy of the inspection report dated 

26.12.2024 along with the monitoring reports 

22-46 

6.  ANNEXURE R4/5: 

A copy of the show cause notice dated 

31.12.2024 

47-50 

7.  ANNEXURE R4/6: 

A copy of EC dated 01.12.2020 

51-54 

103



8.  ANNEXURE R4/7: 

A copy of CTE and CTO 

55-65 

 
THROUGH 

DATE: 01.01.2025                                                            
PLACE: NEW DELHI 

STHAVI ASTHANA 
ADVOCATE FOR UPPCB 

C1/131 MOTI BAGH, SHANTI PATH,  
NEW DELHI-110021 

(M): 9711116034 
(E): STHAVIASTHANA@GMAIL.COM 

104

mailto:STHAVIASTHANA@GMAIL.COM


1105



2106



3107



4108



5109



6110



7111



8112



9113



10114



11115



12116



13117



14118



15119



16120



17121



18122



19123



20124



21125



Type text hereAnnexure No-4

22126



23127



24128



25129



26130



27131



28132



29133



30134



31135



32136



33137



34138



35139



36140



37141



38142



Annexure No-4

39143



40144



Annexure

41145



42146



43147



44148



45149



46150



47151



48152



49153



50154



51155



52156



53157



54158



Annexure No-7 55159



56160



57161



58162

HP
Pencil



59163



60164



61165



62166



63167



64168



65169


